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t[THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
(a) No instructions have been issued
defining specifically the duties of peons.
A statement showing the scale of Class IV
staff for officers and sections is attached.
(See below).

(b) The sanctioned strength of the posts
of peons in the Commission of Scientific
and Technical Terminology, which has
been fixed on the basis of the recommenda-
tions of the Staff Inspection Unit of the
Ministry of Finance is 20, out of which
two posts are lying vacant. Action to fill
the vacant posts is being taken. The
existing peons have been distributed in
Such a way that they attend to more than
one officer sitting either in the same room
or in roams which are quite close to one
another. However, due to the shortage
of staff, in the case of one peon he has
to attend to four officers sitting in one room
and one Section which is quite close to
these officers, room. It is proposed to
provide one separate peon to this Section
when the two vacancies of peons are filled.

STATEMENT
The existing scale of Class IV for adoption

by Ministries| Attached/Subordinate o ffices
Designation Scale of Class IV
staff
Secretary . . 1 Jamadar/Peon

Special Secretary
Additional Secretary .

1 Jamadar/Peon
1 Jamadar/Peon

Joint  Secretary or
Officer of equivalent 1 Jamadar/Peon
rank,

Deputy Secretary or 1
Officer of equivalent

peon for two
Deputy Secre-

rank, taries occu-
pymg same or
adjacent rooms.
Under Secretary or 1 peon for two
Officer of equivalent Under  Secre-
rank. taries occupying
same or adja-

cent rooms.
Section (other than 1 peon and 1

Special Sections like
Cash, Central Re-
gistry etc.)

daftry for two
Sections located
in the same or
adjacent rooms]

{6 AUGUST 1969]

to Questions 2664
tUTILISATION OF FOREIGN FUNDS IN
InDIA

487. SHRI JAGAT NARAIN : Will
the Minister of HOME AFFAIRS be-
pleased to state :

(a) whether the former Minister of
Finance had made a statement at a Press
Conference held on the 24th March, 1969
to the effect that the Central Intelligence
Bureau would be engaged to inquire into
all foreign funds utilised in this country;
and

(b) if so, when such investigation i8
likely to be completed by the Central
Intelligence Bureau and which are the
foreign funds that are being probed into
by the Central Intelligence Bureau ?

THE MINISTER OF STATE IN THE
MINISTRY OF JdOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
(a) The Government have no such in-
formation,

(b) Does not arise.

+STATE LOTTERIES

506. SHRI Y. ADINARAYANA
REDDY :

SHRI M. SRINIVASA REDDY:

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that many State
Governments bave launched State
Lotteries;

(b) whether itis also a fact that many
such State Lottery tickets are sold in
Delhi;

{c) whether it has come to the notice of
Government that some fake lottery tickets
bhave been printed by the selling agents to
cheat innocent people; and

(d) if so, the remedial measures pro-
posed to be taken by the Government of
India to stop these irregular practices ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
(a) and (b) Yes, Madem.

(c) and (d) The Governments of Kerala
Tamil Nadu, Mabarashtra, U. P. and
West Bengal have intimated that no case
of fake lottery tickets has come to their
notice.

t[ ] English translation,

.

tTransferred from the 2gth July, 196g.
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The Government of Haryana bave
reported that they have received a com-
plaint regarding the sale of fake tickets of
Haryana State lotteries. This is being
investigated into.

Information from the remaining States
which are conducting State lotteries is
awaited, and will be laid on the Table
of the Sabha on receipt.

+IMPROVEMENT OF FINE ARTS

605. SHRI THILLAI VILLALAN :
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether there is any proposal under
Government’s consideration to improve
fine arts during the Fourth Five Year
Plan period; and

(b) if so, the details thereof ?

THE MINISTER OF EDUCATION
AND YOUTH SERVIGES (PROF.
V.K.R.V. RAO) : (a) and (b) There are
a number of projects included in the
Fourth Five Year Plan connected with the
Sangeet Natak Akademi, Lalit Kala
Akademi and the National Gallery of
Modern Art which aim at encouraging
and promoting the development of fine
arts. Details of the projects are :

1. Lalit Kala Akademi—

An allocation of Rs. 25 lakhs has been
made in the 4th Five Year Plan for the
following projects amongst others !

(i) Prints of Ancient and Contem-
porary Paintings.

(if) Circulating Exhibitions.

(iii) Art Films.

(iv) Copies of Frescoes and Murals.
(v) Development of Studios for Artists.

(vi) Central Institute of Art.

2. Sangeet Natak Akademi—

An allocation of Rs. 20 lakhs has been
made in the 4th Five Year Plan for the
following activities :

(i) Establishment of a Research Labo-
ratory for the study of science of music.

(ii) Development of the Akademi Mu-
seums.

+Transferred From the 3ist July, 1969,
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(iii) Survey of folk music, folk dance and
folk drama ef India.

(iv) A scheme for the award of Fellow-
ships to artists in the lesser known forms
of Indian Music and Dance.

3. National Gallery of Modern Art—

An allocation of Rs. 26 lakhs has been
made in the 4th Five Year Plan for the
following schemes :

(i) Publication and coloured reproduc-
tions.

(ii) Development of Restoration Labora-
tory.
(iii) Acquisition of Art Objects.

(iv) Exhibitions,
and Lectures.

Seminars, Symposia

(v) Education Research facilities,
(vi) Western and Eastern Art Sections,

(vii) Development of Art Reference
Library.

(viii) Development of  Photographic

Studio,

(ix) Additional Staff requirements.
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